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LAKSHMI DEVI
-v/s-

EASTERN RAILWAY

■r

1 LIB }ITEM NO:2
FOR APPLICANTS(S) Adv. : MR. P.C. DAS

FOR RESPONDENTS(S) Adv.: NONE

Notes of The Registry Order of The Tribunal

Ld. Counsel for the applicant appears and submits his affidavit of 
service.

2. Issue notice to the respondents to be suitably represented on the 
next date of listing and also to furnish their reply within 4 weeks with 
liberty to the applicant to file rejoinder, if any, within 2 weeks 
thereafter.

3. List this matter on 15.6.2021.

4. M.A. bearing No. 350/00615/2020 praying for early hearing, is 
disposed of accordingly.

(DR. NANDITA^HATTERJEE) 

MEMBER(A)
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